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Sari N. .Sreckantan Nair: Two
weeks ago there wag a statement by
the official spokeman of the Andhra
Government that because the attitude
of Kerala was not reasonsble, they
were not going to give Kerala the
priority,. We are not at enybody’s
door with the beggar's bowl. If you
cannot give us rice, we will get rice
from outside; give ug the foreign ex-
change. We are not begging. We do
not go about seeking almg at the doors
of Andhra, We are people who do
our work and earp foreign exchange.,

Shri Jagliwan Ram: 8ir, may I say
just one thing? As regards the ques-
tion of figures, I attach great impor-
tance to the figures given by the Food
Minister or Chief Minister of Kerala—
I cannot brush them aside—and I will
have to se that we reconcile our
figures of arrivals in Kerala with
their figures of arrivals in Kerala.

So far ns Andhra ig concerned, it
will be our endeavour to sec that
Andhra meets the commitment of 6
lakh tonnes of rice to be given to the
Centre for supply to Kerala.

14.38 hrs,
ELECTIONS TO COMMITTEES

(1) Inpiaw CoUNCIL OF ACRICULTURAL
RESEARCH

The Minister of Food and Agricul-
ture (8hrl Jagfiwan Ram): ﬂr!m
1o move:—

the members of Lok Sabha do

to serve as membery of the Indiat
Council of Agricultural Research.”

Mr. Deputy-Speaker: The question

“That in pursuance of Rule
3(13) of the Ruleg of the Indian
Couneil of Agricultural Research,
the memberg of Lok Sabha do
proceed to elect, in such manner
as the Speaker may direct, four
members from among themselves
to serve as members of the Indlan
Counci] of Agricultural Research.”

The motion was adopted.
(1) NatiowaL Sawrrine Boaxp

The Minister of State in the Minjs-
try of Food, Agriculture, Community
Development and Oo-operation (Shri
Annasahlb Shinde): Sir, on behalf of
Shri V, X. R. V. Rao....

Shri A, B. Vajpayee (Balrampur):
Has he been authorised?

The Minister of Parllamentary
Affairs and Commanications (Dr. Eam
Subhag Singh): . Yes,

Shri Annasshib Shinde: 1 beg to
move: —

“That in pursuance of sub-
section (2) (a) of
Merchant Shipping Act, 1936, the
members of Lok Sabha do pro-
ceed to elect, in such manner as

Natlonal Shipping Board to be
reconstituted with effect from the
8th June, 1867."

irlll-. Depuiy-Speaker: The question

“That in pursuance wof sub-
mﬁm(l)(n)duﬁn‘dh
Marchant Shipping Aet, 1808
the membery of Lok Seliha dogow- ..
Mh“h”“-“‘
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Liamon Comnorrx
Shri Anrasahib Shinde: I beg to

it wew flegret Wt (wererge):
ISR A, R el W awe
sy fiear § ag w2 wr wae §, Wi
qwfte amat ¥ qgdt arT g e W
e TrrTuT f 1 ag AR W AT
Tt ¥ fear€ o vt 3w wrw W
% oy ¥ fad o dwd o1 o g
Wt wY qw foefin ar ¥ qewar i
tw ¥ wf Y o o g AT o

WA Y ageg g fea

oty aft fisd o g ufte o
* v ol el ik § e
MET M E N ww Fwife
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